Letter No.?i?/ZOZA.

From:
Shesh Nath Singh
Principal District & Sessions Judge,
Pakur.
To:
The Registrar General,
Hon’ble High Court of Jharkhand,
Ranchi. "
Pakur, Dated, the Ofday of October, 2024
Sub: Data/information of Commercial Courts for implementation of the provisions of
the Commercial Courts, Commercial Division and Commercial Appellate Division
of High Courts Act, 2015, as amended by the Cormercial Courts. Commercial
Division and Commercial Appellate Division of the High Courts (Amendment)
Ordinance, 2018.
Sir,

With reference to the Hon'ble High Court's Letter No. 260/R&S dated
16.08.2022, 1 am furnishing the data relating to cases instituced. disposed of, pending 1n
the Commercial Courts, Commercial Appellant Court, Commercial Division and Com mercial
Appellant Division, for the month of September, 2024 as per prescribed format, as

mentioned herewith below, for the Judgeship of Pakur.
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is for kind information and needful to the Hon

ble High Court of

Jharkhand, Ranchi.

Yours Tarhfuily,
W

Principal Riseeict & Sessions Judge,
Pakur

infﬂcd By
CourcManaget, Pakur




